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FOURTEENTH KERALA LEGISLATIVE ASSEMBLY

Fourth Session

BULLETIN—PART I
(Brief Record of Proceedings)
Wednesday, March 8§ 2017
No. 51
The Assembly met at 8.30 a.m. with Mr. Speaker in the Chair.
Questions :

Four questions in the list of questions posted for the day were answered
orally.

- Adjournment Motion :

After hearing the Chief Minister, the Speaker withheld consent to the
moving of an adjournment motion given notice of by Shri K Muraleedharan and
two other Members regarding the serious situation reported to have arisen
consequent to the inaction on the part of the police in the cases regarding the
suicide of two school going sisters in Valayar, and the increasing atrocities against
women and children in the State.

In protest against the attitude of the Government in these matters the
Members belonging to the opposition staged a walkout.

Calling Attention :

(1) Shri E. T. Taison Master called the atiention of the Minister for
Health and Social Justice to the necessity to enhance the pension of
Anganvadi teachers in the State. The Minister made a statement
thereto.

(2)  Shri Adoor Prakash called the attention of the Minister for Revenue
and Housing to the necessity to recover the unauthorisedly held land
reportedly being mentioned in the Rajamanikyam Report. The
Minister made a statement thereto,

KNPE 362/2017(i).



2

The matters raised by Members Under Rule 304 :

The matters raised by Me

mbers in the House Under Rule 304 are listed

below:
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The Ministers concerned made statements on the respective subjects.
Papers laid on the table ;
The following papers were laid on the Table :

As per Rule 236(5)
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Presentation of Reports :
The following Reports were presented:
(1) First to Sixth Reports of the Committee on Public Accounts,

(2) Fourth to Seventh Reports of the Committee on Subordinate
Legislation.

Financial Business :

General discussion on the Budget for the Financial Year 2017-2018 was
resumed. The following Members took part in the discussion :

Shri V. K. C. Mammed Koya
Shri Roji M. John

Shri P. K. Sasi

Shri P. Ubaidulla

Shri Anoop Jacob

Shri Thomas Chandi



Shri P. B. Abdul Razak

Shri B. Sathyan

Shri P. C. George

Shri C. Divakaran

Shri Abdul Hameed. P.

Shri C. Krishnan

Shri Ramesh Chennithala - Leader of Opposition
[Correction to Budget Speech :

The following correction statement on the Budget speech was laid on the
table by the Minister for Finance and Coir, DR. T. M.Thomas Isaac.
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DR. T. M. Thomas Isaac, Minister for Finance and Coir replied to the points
raised in the discussion.

Motion for Suspension of Rule :

The following motion moved by Shn A.K.Balan, Minister for Welfare of
Scheduled Castes, Scheduled Tribes, Backward Classes, Law, Colture and
Parliamentary Affairs was adopted by the House.
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The House adjourned at 2.57 p.m. to meet again at 8.30 a.m. on Thursday
March 9, 2017.

V. K. BABU PRAKASH,
Secretary,



